1447 Implementation  of the

Scientific Policy
THE VICE-CHAIRMAN (SHRI M. P.
BHARGAVA) : The House stands adjourned till
2-30 P.M.

The House then adjourned for
lunch at thirteen minites past one of
the clock.

The House reassembled after lunch at half
past two of the clock, THE VICE CHAIRMAN
(SHRI M. P. BHARGAVA) in the Chair.

RESOLUTION RE IMPLEMENTATION
OF THE SCIENTIFIC POLICY
RESOLUTION OF THE GOVERNMENT
OF INDIA OF 1958—continued

SHRIN. SRI RAMA REDDY; Mr. Vice-
Chairman, I was telling this mor earning about
the necessity for the great strides we have to

make in the mater of research  and
development in this country. The same
importance was given by our illustrious

Prime Minister even as early as 1947. That is
why he is a man of science, he is a man of
technology, he is man endowed with the spirit
of achieving during his lifetime the great many
things this country is in need of Sir, with that
end in view he established various national
laboratories, and he got established, |
should think, all the research organisations.

He has given shape to the entire
research organisation. ~ We have to
remember one thing.  The very fact that

he has agreed to be the Chairman of the
Governing Council of the C. S. I. R., in spite
of his pre occupations with several other
things connected with the country and with the
international situation and certain other things,
shows what place our illustrious Prime
Minister ha;  given to the development of
science, research and  technology in  this
country. Therefore Mr. Vice-Chairman, if man
far from being a mere ape in the cage
marched, through the millions of years,
swimming like fish in water or flying like
birds in the air, into a stage of intert-planetary
travels and splitting
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atoms, whoever can stop him from ending up
in anything but God? This is my hope in
science. Therefore, this Resolution according
to me is very appropriate and it has to be
considered by this Parliament which is the
leader of the country both in regard to opi-
ttilon and in regard to education and also in
regard to the responsibility for the
development of this country. This Parliament
has to consider these aspects from this
viewpoint.

Sir, 1 had the same view when this
Resolution was drafted, and | am glad that |
found a very able supporter in Prof. Dedijer
who visited this country and who has been
studying the working of the national
laboratories in this country. It is only the other
day he spoke about the necessity of creating a
very powerful scientific temper firstly in
Parliament. He is a Professor and he is able to
see far into the future of this planet, of the
human beings in this planet. This Professor
thinks that the major political issues to be
debated in Parliament and other political
forums in times to come will be questions
relating to science and science alone. Science
and research will be, as a greater amount of
peace and political settlement through the
various international organisations comes
about, the only problems Parliament will have
to consider. Later will be questions connected
with science and technology and research, all
these things. Therefore, the future for science
is very vast indeed and as | have said before, if
we have to end up ultimately as Gods, we have
to pursue this path of science. That is why as
this Professor also says, our Parliament will
have to consider more science than anybody
else. Therefore, it is necessary that a scientific
temper should be developed in the country. He
also goes on to say that for such discussions to
be effective a greater understanding qf
scientific problems among the public, among
the politicians as well as Parliament, is neces-
sary. It is only three or four days back that a
very authoritative statement like this has
come out from
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[Shri N. Sri Rama Reddy.] Prof. Dedijer of
Sweden, who is still here, who is studying the
working of the various national laboratories,
particularly that of the National Physical
Laboratory.

Therefore, Sir, this question of research
according to me has to be considered from
three aspects, under three heads | should
think:  firstly,  organisation;  secondly,
resources; thirdly, the work done and the
results achieved. Under these three heads it
has got to be considered. As | have already
pointed out, the Governing Council of the
C.S.LI.R. is presided over by no less a person
than our illustrious Prime Minister of India,
Pandit Jawa-harlal Nehru. This is a great thing
that he is doing and it shows the importance
he is giving to this great organisation.

There are various national laboratories.
Research is being carried on in this Gountry
under very many departments of the
Ministries, and particularly 28 or 29 national
laboratories are carrying on the work. Then
there is the Indian Council of Agricultural
Research with regard to agricultural research
work. There is the Indian Medical Council
with regard to matters connected with
diseases, medicines, etc. Then there is under
the Railway Ministry a research wing, what is
called Research and Development Department
which is carrying on their work. Similarly,
there is the Atomic Energy Commission, the
most important body. So, this is the entire
picture of the research work that is Toeing
carried on in this country. Of course, | need
not describe in detail the organisation of each
one of these departments. But is there a sort of
co-ordination or is there only overlapping of
the work done in various laboratories and
various departments under the various
Ministries? We do not know and Parliament
has not been informed whether there is any-
thing like overlapping. If there is overlapping,
it is a national wastage which he cannot afford
to suffer. Therefore, overlapping has got to be
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removed, and it can be done only with the
powerful opinion of Parliament. If the
Parliament is shut out, maybe voluminous
reports are presented to us but the grasp and
the necessary knowledge and the expertise
will not come, we will be only reading the
copious amount of reports that are placed in
our hands. It is necessary that at least a
powerful cell has got to be created within this
Parliament which understands the problems
of the country. If overlapping is there, who
has got to remove it? The directors and
scientists by themselves will not remove
overlapping. The only persons authorised to
do such a thing as this and to keep a watch
and exercise supervision and control and give
direction and guidance and all sorts of things
and be a friend, ph i’ sopher and guide must
be this Parliament. It was only recently that
our illustrious Prime Minister was saying that
there must be a scientific temper created in
the country. How can the scientific temper
com, without study? Will it come from the
air? Will it descend from the heaven on the
people? No. Therefore, a powerful body has
got to be created, and in order to create that
body you must compulsorily make them
follow the problems of the day, from day to
day, from month to month, from y”~ar to year.

With regard to the organisation, now it is
spread out too much. This work of research
and organisation is spread out too much.
There is what is called the applied science
and research. There is what is called the
educational research. There is what is called
the pure and fundamental research. Now
these 28 or 29 national laboratories that are
working are intended only to produce results
of practical importance. What have they been
producing? | would like to know that. I would
like to refer a little to the figures here.
Talking of the national laboratories, | want to
point out that the study team appointed by the
Planning Commission have gone into some of
the things and they have bitterly criticised
about them.
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Is it a matter for the Planning Commission? Is
it a matter to be decided by the Planning
Commission? Should not the Parliament
intervene effectively? This Parliament has got
to intervene and say that this is rig it and this
is not right. The vario is works done by the
national laboratories can be divided into or
classified into research schemes undertaken,
fellowships granted, grants-in-aid given to
retired scientists and technical personnel
employed, administrative personnel
employed, papers submitted, patents taken
out, processes made available to industry,
processes ready for industrial utilisation, and
so on. They have classified them thus; let us
follow it from year to year. What happened in
these national laboratories? Let us know that
also. 1 do not go far back into tie past but in
the year 1960-61, there were 363 research
schemes; in 1961-62 there were 453; in 1962-
63 there were 495 schemes undertaken. As
against thia, what is the personnel that is in-
creasing during these corresponding years? In
1960-61, the number of both gazetted and
non-gazetted scientific staff was 6,037; in
1961-62 the number was 6,369 and in 1962-
63 it was 7,707. The personnel has increased
by leaps and bounds. But the corresponding
work of the research schemes undertaken and
the papers produced are falling down. This is
not only my opinion, it is not only my
analysis; the study team set up by the-
Planning Commission has come down with
such a report, it has not yet been made
available

Now, the number of fellowships in the
year 1960-61 was 542; in 1961-62 it was 641.
Of course, the fellowships have been
increasing. But what | am very pirticular to
point out is that these national laboratories
are intended to produce results only in respect
of applied science. | request the House to
kindly bear with me. What is the number of
pate Us taken out in the year 1960-61? Fit y-
two. The next year it was fifty. Thereafter, in
1962-63 it was only fifty-four. Is there any
substantial
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improvement made? No. This is not being
done. The number of processes made available
to industry in 1960-61 was forty-eight; in
1961-62 it was seventy-two and in 1962-63, a
pitifully small number of seven is all that is
made use of by the industries. Is this a
satisfactory state of affairs? Will the hon.
Minister admit that this is a' satisfactory state
of affairs? If he admits, | have nothing to say.
And similarly, the number of processes ready
for utilisation in the year 1960-61 was forty-
eight; in the year 1961-62 it became fifteen
and in 1962-63 it came down to ten. What is
the rate at which the personnel is being
increased in the national laboratories? What is
the rate at which the results of the so-called
applied research are made available to the
country? This is a sad state of affairs. | am
sure that everybody will admit that things are
going wrong, that they are not going the right
way; they are said to be going all right. But
they are going wrong. So, who is going to call
a halt to this? Certainly, Parliament must keep
a watch over this. | will be too happy to be
told that the figures given by me are wrong, 1
will have no complaint. If the Minister comes
down and says that the figures given by me
are wrong, | will certainly apologise. But the
figures given are from the various
laboratories. There has been a lot of
complaints. Unfortunately, | have not got
much time but this is the state of affairs.

Among the personnel, scientific and
technical personnel, that have been
employed, there are more of graduates who
are not competent enough to deal with the
very many problems which the research
laboratories are facing; those posts are being
filled up with graduates only, not by the ex-
perts and the highly qualified people. That is
the complaint. That is what the study team
has revealed to us. So this is not very good
either. Not only that. The study team also
says—I have not time to refer to it— that the
per capita production of papers has been
consistently going down year after year, that
in spite of
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[Shri N. Sri Ram, Reddy.] quality certain
recognition must have been obtained by
experts or senior scientists from outside the
country. (Time bell rings.) I know my limi-
tations. That is why | have reduced all my
problems, whatever | wanted to say, into
certain questions for which I want some time.
If the hon. Minister gives satisfactory replies,
| have nothing to say.

Sir. I also would like to refer to a thought-
provoking article written in the magazine
"Thought". It says "A Nabob's Council". This
is what they say. The article is produced in
"Thought". Nobody has given a reply to it. |
am trying to read it. In this democracy even a
small opinion expressed must be given credit
and the expression must be analysed and
remedies must be found. If it is not done it is
not a democratic way. Sir, | am giving you
the reference also— "Thought" magazine
dated 22nd February, 1964—and it has
produced this article and also later on there
has been what is called a corroboration of the
statement made in "Thought". | do not want
to read out the entire thing.

THE VICE-CHAIRMAN (SHRI M. P.
BHARGAVA) : You need not read it, you have
given the reference. That is enough.

SHRIN. SRI RAMA REDDY: It says—

"Under the present regime, some
renowned Directors of international fame
were made to retire at the age of 60 or 61.
while some others are continuing beyond
63 or 64."

Is this good management?—

"Favouritism also accounts for the
double promotion of some of the Directors
of Regional Research Lai oratories."

Is this right? Another thing . ..

THE VICE-CHAIRMAN (SHRI M. P.
BHARGAVA) : Mr. Sri Rama Reddy, it is
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time to wind up. You need not read it You
have referred to it and that is enough for you.

SHRI N. SRI RAMA REDDY: Then there
are some of my own questions. Kindly permit
me to put them.

THE VICE-CHAIRMAN (SHRI M. P.
BHARGAVA); The rules do not permit; you
have taken your time.

SHRI N. SRI RAMA REDDY: There are
very many things .

THE VICE-CHAIRMAN (SHRI M. P.
BHARGAVA) : Please wind up in one or two
minutes.

SHRI N. SRI RAMA REDDY: Sir, in that
article something about these things is said. |
will only read twenty questions. | do not want
to go into other things because | know that |
haveto .

THE VICE-CHAIRMAN (SHRI M. P.
BHARGAVA) . The best thing will be to send
the queiStions to the Minister. | cannot
permit.

SHRI'N. SRI RAMA REDDY: Only two or
three sailent questions | will read:

1 How many research projects have
been  undertaken in the various
laboratories?

2. Out of these how many have direct
practical application to industry?

3. Ty what extent the recommendations
of the Ghosh Committee which reviewed
the activities of the CSIR in 1955 be*n
implemented?

4. Why has not a Scientific Civil
Service been instituted?

5. Are there migrations of scientists
from one laboratory to another for the sake
of promotions?

6. What steps have been taken to arrest
this migration?
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7. What steps have been taken to have
uniform standards of recruitment for all the
laboratories tor the same job requirement?
Standards vary widely between labora-
tories.

8. Is it not in the interests of science
that a scientist must be provided with
conditions conducive to his stay in one
laboratory aid pursue a field of
investigation?

9. The Chinese are spending a few
billion dollars on research, particularly in
the applied field the promotion of
"industry. In the light of that, how
effectively he money allocated to research
is being spent on projects having utility"

'10. Is the D.G.C.S..R aware of the
exhaustive report on China by a team of
scientists of the American Association for
the Advancement of Science? China is,
much more ahead in some fields. This is
the point that should be borne in ming.
Merely cursing China does not !\clp us;
instead we must go much ahead of it.

SHRI AKBAR ALI KHAN: How much
does China spend?

SHRI N. SRI RAMA REDDY: A few
billion dollars. We can also afford to spend
like that.

11. Has any eongnisance taken of the
scientific work done in China?

12. Arc any priorities being given to the
work of immediate application?

13. How far are the processes developed
in a laboratory being pursued to their
commercial I'm;!

14. Are pilot plants being operated
having a commercial bias to assets the
process before passing them
on the industry?

15. How many laboratories have
followed this procedure and how
many projects have been develop
ed?

215 R.S.D.—3.
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16. What role does the National

Research and Development Organisation
play in effecting liasion with the industry?

17. How much of foreign exchange has
been saved by processes developed in the
laboratories or as a consequence of setting
up indigenous production on the advice of
the laboratories?

This is the crux of the pro;: this is
what the country is interested to know—
18. What is the basis of assess
ment?
19.-The  previous  Minister,  Shri

Humayun Kabir, had agreed to table the
Blackett Report. It has not been done so
far. Have the recommendations been
implemented? If so, to what extent?

20. Are conditions in all the laboratories
conducive to research?

21. Have any efforts been made to
study the working of the laboratories
from the admlnist] angle? ;

Is the administration far beyond the needs
of the situation? The administration seems to
be causing more of hindrance than help for
the research schemes. That is what the report
of the study team says. What is being done
with regard to that?

THE VICE-CHAIRMAN (SHIu M. P.
BHARGAVA): That will do. Mr. Gurupada
Swamy.

SHRIN. SRI RAMA REDDY:: Then, Sir

THE VICE-CHAIRMAN (SHRI M. P.
BHARGAVA) ; | have called another speaker.
| am sorry.

SHRI M. S. GURUPADA SWAMY
(Mysore): Mr. Vice-Chairman, Sir, | need
hardly tell the House that the history of a
nation is made by the
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abilities and technical knowledge of the
people, and the history of the nations is
shaped and en'arged in accordance with the
developments of science and technology. Mr.
Vice-Chairman, the history of India for the
last three or four centuries is the story where
there will be innumerable instances to show
that we have lost battles in the. war field in
industries and other fields because India has
lost .touch with the tradition of scie™® and
technology of the past and we were taken over
by superior science and technology, of other
countries and consequently we had to have
innumerable defects, politically, militarily and
socially as well. And today what is happening
in the world? There is a large gap, a growing
void between th, developing and the under
developed countries of the world and the
developed countries of 'he world hi regard to
science and technology. We see as if there are
two civilisations existing, one far advanced in
achievements and with tremendous prosperity
and on the other side, tremendous, terrific
gloom and under development. | think apart
from various other-major factors, one basic
factor for this void, this world imbalance in
development is due to the fact that there has
not been a simultaneous scientific and
technological revolution in the various parts of
the world. India has suffered in the past for
centuries mostly because we did not pay
sufficient attention to the vital needs of
science and technology.

Sir, unfortunately even now after
independence, we have only paid lip
sympathy. Our interest in science and
technology is only skin-deep in spite of the
fact that we have been able to create certain
institutions, in spite of the fact that we have
passed a very well-worded, classic Resolution
in 1958, and in spite of the fact that w, have
been able to create a host of young scientists.
We have stH not reached the goal that we
expected to reach.
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Sir, what is the situation today? There are
all sorts of crises in the country. There is the
political crisis. There is the deepening
economic crisis and there are social stresses
and strains, but the latest crisis to me, Sir,
seems to be a crisis in science and
technology. And we are backward; we are not
going forward. We have not been able .0
bring about rapid economic and social
transformation merely  because  the
fundamental revolution of science and
technology was never brought about, was
never attempted in the past or even now.
Many expressions of sympathy, many words
of faith and dedication in regard to science
and technology have been expressed in the
past, even at the present moment, by various
politicians, by others. But unfortuna'ely the
fact remains that we have not been able to
crea'.e conviction in the country for science
and technology. Unless there is awakened
interest there is deepening concern with the
intelligentsia and the rest in regard to the
many faceted necessities of development of
science and technology, I think we as a nation
cannot become modern we as a nation even
cannot survive. We have got to understand
this.

A nation can be modern only provided
there is a sort of super-scienti-fb
consciousness developing in the country and
shared not only by the administration, not
only by the top few, but by the many in the
fields and the factories. Unfortunately, ;n this
country there has been too much of talk. One
of my friends said that the Government had
exhibited foresight in bringing forward the
Resolution in 1958 and in setting up labo-
ratories. May | ask him very humbly: Where
is the foresight? | do not think that there is
any foresight because there is no im-
plementation of the Resolution passed. | think
as a country we are wonderful in passing
classic resolutions, producing charters of
various things that we want, but unfortunately
at the level of performance we have always



1459 Implementation of the

Scientific Policy

failed, and particularly so in the field of
science and technology. | know the various
problems concerning the scientists in this
country. | do not like to go into all these
questions. But before | pose certain questions,
may | emphasise once again that unless this
country is prepared to create that
consciousness, a sort of complex for science,
a sort of obsession for science and
technology, it will be difficult indeed to bring
about the revolutionary development that we
are envisaging? No country in the world in
the past or in the present has been able to
produce this miracle of revolutionary
development which is not backed. supported,
cherished and nourished by an equal
development of science and technology. This
has got to be understood. There has got to be
a fundamental rethinking on this. A new
outlook, a new perspective has got to develop.
I am afraid, otherwise, we are going to lose
heavily in future.

Sir, now may | point out some of the
important problems facing science and
technology in this country? Some of the
laboratories have been set up. | think nearly
28 laboratories are functioning and some sort
of research has been conducted in these
laboratories. Research se"tions have also been
set up in certain universities. May | know
from the Minister concerned whether any
research has been done in the laboratories
or in the

universities? If they have been 3
P.M. done, may | know whether

they have been done in the context
of translating them or carrying them into
action or implementation? | do not think that
any effort has been made, any thinking has
been done to bring about a project orientation
in regard to research and if it has been done,
T would be happy to know of it. | am toM
that various young friends are conducting
research in a manner which may not be useful
or which may not have a direct impact on the
development of our economy. We have been
conducting most of our
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researches on traditionally Western pattern
and no attempt has been made to develop a
totally creative indigenous technology suited
to our requirements, suited to our needs. Most
of the researches have been repetitive or they
have been conducted, as | said, on Western
technological tradition. Western norms,
Western standards have been applied without
regard to the developing needs and
requirement of this country. Therefore, while
developing an appetite for science and
technology, we have not kept in mind what
kind of scientific needs aie required for our
society, what kind of scientific knowledge is
required for our people.

Again, there ha; been so much of
borrowing cf knowledge from the foreign
countries. Technical knew-how is being

brought from foreign countries after paying a
heavy price. We are literally every year
borrowing knowledge, understanding, from
various countries but what is happening in
this regard? After borrowing knowledge, after
getting foreign technical personnel, after
entering into  technical  collaboration
agreements with foreign firms and foreign
Government, what is the picture emerging?
Here the foreign technicians come and no
attempt is made to associate actively our own
research officers, scientific officers with those
foreign technicians. What happens? They
come and go and if there will be no fund of
knowledge, growth of understanding, growth
of technical know-how in the country, then
we have got to depend more and more again
on the foreign countries for further
knowledge, for the same knowledge again.
Secondly, we have been giving permission to
various collaboration agreements, technical
agreements because pressures are built up.
Parties come and they want to enter into
collaboration agreements with the various
firms abroad and for the szme thing there will
be different collaboration agreements and it is
common-
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sense that when once a collaboration
agreement is entered into in a particular
industry, for a particular project, a kind of
knowledge is built up and that knowledge , is
utilised for setting up projects in our own
country and to avoid further import of
technical personnel from the various
countries. Every year | think we have been
spending a lot of money, | think running in to
crores, to bring technical personnel on
fantastic salaries and there is a drain of
foreign exchange every year. That has not
been avoided.

| am sorry | have no time but | would like
to point out before closing one or two other
important matters, that is, the status of
scientists in India has got to receive particular
attention. Unfortunately the scientists have
been treated as if they are cogs in the ad-
ministrative wheel. It is the 1.LA.S. and the
bureaucratic bosses who control even the
development of science and technology. The
scientists come far below in the official
hierarchy. | do not think such a system exists
in foreign countries. If you want real
development of science and technology and if
we want to bring about a climate for creative
thinking and creative research, then we have
to give a new status and we have to create
new conditions for.free research by these
people. Otherwise what happens? Our
research laboratories may be there but no
research will be done and eunless there is
encouragement, unless there is a spirit for
research, a spirit of enquiry, in these friends, it
will be difficult to achieve results.

- May | say in the end that with a view to
know the problems connected with this vital
question, it would be difficult for me or for
others here specially to deal with all facets of
science and technology or implications, or the
problems and all the complications involved?
Therefore, it is necessary that a sort of
Scientific Policy CommHtee  should be set

up
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Secondly, there has got to be an enquiry into
the whole problem of science and technology
and in the end | say that this Resolution may
be accepted with a little modification, that is
the body that has to be set up to enquire into
the whole thing should be a body of experts. |
am afraid Members of Parliament may not be
competent to go into this. If there are
scientists among Member of Parliament, cer-
tainly they should be there but this body
should be a body of experts which should go
thoroughly into this question. Thank you.

THE MINISTER oF EDUCATION (SHEI M.
C. CHAGLA): Mr. Vice-Chairman, normally |
should have waited till the debate was over
and then replied to it hut as | have to leave
Delhi this afternoon, will you permit me to
intervene at this stage?

THE VICE CHAL1RMAN (SHHI M. P.
BHAEGAVA): You can intervene at any stage.

SHRT M. C. CHAGLA: | know but
normally | should have replied to it at the end.
| should have heard all the speakers and all
criticisms but my Deputy Minister is there
and if necessary he will wind up the debate.

I am grateful to the mover of the Resolution
for bringing this matter before the House. |
think the importance of science cannot be
over-emphasised, and | am happy to learn that
so many Members of this House are vitally
interested in science. Now, the importance of
science’, as | look at it, is two-fold. One is,
technological advance is impossible without
the spread of the knowledge of science and
our country cannot get industrialised unless
we have a larger fund of technological
knowledge. The Industrial Revolution passed
us by, we did not benefit from it but we arc
determined that we will participate to the full,
in the technological Revolution that is going
on all around us.
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The other aspect 01 science is equally
important and that is, that knowledge of
science helps us to become scientific-minded,
to acquire a scientific outlook, to acquire a
scientific attitude. It is only the scientific
outlook ‘that can make us a modern nation,
which will do away with the many inhibitions
from which we suffer and w make our
progress difficult if not impossible.

Now, it was pointed out by my friend Mr.
Gupta, that the Scientific Policy Resolution on
which this ticular Resolution is based has
become ineffective, and calls for modification.
May | say that that is not so? | agree with him
that the Scientific Policy Resolution requires
to 'be given llesh and blood, that is, it requires
to be implemented but if you read the
Scientific Policy Resolution in its broad
aspect, it is the only Resolution that could
have been passed and which gives a clear
signal to us as to the lines on which iwe
should advance therefore, there is no need to
change the Resolution or modify it. The need
is to give it a quick, effective, positive
implementation.

Let me tell this House what we have been
doing in our laboratories. In our laboratories
we are working on research and on scientific
mat:ers, again from two points of view. One is
for the purpose of the expansion of
knowledge, which is fundamental science. But
more important than that, we are working in
our laboratories in order to apply science to
industrial and other purposes. We are working
in such a way that the research should be
useful to our industries; our laboratories are
working in such a way that the research
should be useful to our defence work, and |
shall presently point out what we have done in
that behalf.

Now, my friend, Mr. Gupta, said that in the
laboratories there was a bureaucratic
approach. That is not a sound criticism. There
is no bureaucratic approach; far from it, we
have done away with hierarchy in our lab-
ratories. We treat every scientist on
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his merits. We have taken away from him
administrative work and we see to it that most
of the scientists attend to research work rather
than to administrative work. We are also
trying to create a proper atmosphere in our
laboratories We fully realise that scientific
research is impossible unless the scientist is
given a certain amount of autonomy and
independence, and that is exactly what we are
doing in our laboratories. My friend Mr.
Gupta, also said that research in our
laboratories was influenced by capitalists.
Now let me point out to him that as ' far as
science is concerned, there is no capitalism
and no communism. Science is international
and in the expansion of knowledge, in the
application of knowledge, there is no place for
ideology. | agree that bureaucracy and science
cannot co-exist. Today capitalism and com-
munism have started co-existing, but in the
laboratory, it is not possible either for
bureaucracy and scientific research to co-exist,
or for ideologies and research to co-exist, and
therefore, there is no politics, there is no
ideology, there is no bureaucracy and there is
not too much administration in our
laboratories.

SHRI P. K. KUMAR AN (Andhra Pradesh):
Will the hon. Minister deny that there is the
practice that all the papers prepared by young
scientists are being published in the names of
the directors or the heads of the institutions,
which dampens the interest of the young
scientists who are doing research work and
that since these, things are going on they act
as disincentive to and discourage the workers
to do real work?

SHRI M. C. CHAGLA: | agree that we have
come across cases where the senior scientist
takes all the credit for the research done by
the junior scientist. But we have put our foot
down very strongly, and we are going to see
t<> it that the scientist really responsible for
the research work gets full credit for it, and
that we have done
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LShri M. C. Chagla.] by doing away with,
as | said, hierarchy and by giving our
scientists as much autonomy as possible.

| agree with Mr. Gupta that the amount
spent on science is not enough. We will never
really advance in science unless we are
prepared to spend much more than we are
spending. We also said that there should be a
larger number of scientific workers. There
also | agree with him, and let me tell you
briefly what we are doing today to increase
the number of scientists in our country. First
of all we want science to be introduced in our
schools. A team from Russia financed by
UNESCO had been going round our schools,
and has just submitted a report on how we
should introduce science in our schools. Then
we are pushing ahead with the scheme fop
science text-books—we cannot teach science
without text-books. Then we have also a large
scheme for training science teachers. Again,
you cannot produce science without having
science teachers. We are also paying attention
to laboratories, and this is a very long-term
and a very ambitious programme. But we feel
that unless our children start learning science
from, an early age, this country will never
become a scientific country. If Russia today
has reached the height of technology
practically starting from scratch, it was largely
due to the fact that Russia realised the
importance of science education and started
teaching their children science from the pri-
mary schools. We may not reach the stage of
elementary schools, but we must have better
training in science in our secondary schools.
Then we are attaching the greatest importance
to post-graduate work in science, and that is a
vital sector of science education. Unless you
have first-class men turned out from post-
graduate departments, the standard of teaching
in colleges will go down, because it is the
post-graduates who will supply teachers to the
colleges. And if the
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sianaam 01 teacning in colleges win go down,
the standard of teaching in schools will go
down also, because it is the colleges that
supply the teachers to the secondary schools.
And from the secondary schools the standard
will go down in the primary school.
Therefore, although the post-graduate stage is
the apex, even otherwise it is the most
important sector of our education, both
general education and scientific education.

Now, let me point out what we have done '
for our industry and our defence. I will just
give you some figures which ar, extremly
important. Up to 1962, we have saved 19 to
20 crores of rupees in foreign exchange by
reason of the fact that researches have been
made in our laboratories and processes have
been completed. Now, the main purpose
which a laboratory has in mind is the uti-
lisation of the materiaas we have in this
country so as to avoid the necessity to import
things from outside. We want to be
industrially self-sustained and we can only do
so provided we make all those things in our
own country, and therefore this shows a very
large advance on this front. Then the total
number of projects sponsored by the Council
since its inception exceeds 1,200. More that
7,000 research papers have been published in
Indian and foreign periodicals so far, and as
many as 700 patents for inventions have been
taken out. Nearly 300 patent and processes
have been released for exploitation. Our
laboratories are projects-oriented. We give
advice to industries; we act as consultants;
industries come to us and place their problems
before us; we try and solve their problems;
new processes are given to them so that they
can commercially exploit them. And the result
has been tremendous assistance to industry
and to defence. | propose very soon to have a
brochure, which will be in the hands of
Members of Parliament, showing all the work
each laboratory has done, what important
researches it has been
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responsible for. But | will just give you
briefly what we have done so iar. Now, look
at this list which is v;ry imposing.

These are the processes which have been
completed and which are being used in our
country. Optical glEss, coal washing and
water softening agents, reiractones, mica
insulating  bricks, boron-free  enamels,
domestic luel, high-grade acdvitated carbjns,
capacitors, indelible ink and duplicating
printing inks, carbon pj.0o.ucts, lisasorb,
nicotine sulphata, carbociy-mychyl cellulose,
protein-rich iooa, infant food, leather
auxiliaries, ligni-weight aggregates,
engineering aids, improved vacuum tester,
vitamin C, we. ground mica powder, cinema
projector carbons, nickle-free stainiess st;el,
brick and block making maihjne, foaming
agents, light basic magnesium carbonate,
electrolytic cuprous oxide, etc. etc.

SHRI N. M. ANWAR: What is the project
that the hon. Minister just now referred to in
connection with vitamin C?

SHRI M. C. CHAGLA: We are making
vitamin C now in our own coia-try. We used
to import it from abroad, but now we are
making n 111 our own country, thanks to the
WDik done in our laboratories. | am afraid
there is not sufficient knowledge of the work
done in our laboratories.

SHRI R. P. N. SINHA (Bihar): Is it the
same as '.he vitamin C we get from abroad?
Is it as good as that?

SHRI M. C. CHAGLA: | am not a scientist,
but I should think vitamin C is the same all
the wor d over. Of course, it has .0 be
produced urdtr proper conditions and we must
be sure that it is made in the best way
possible. I have been given to understand that
the vitamin C ".hat we produce is as good as
vitamin C produced anywhere else.

Now, the time is running on ana let me
point out what we have done
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for our scientist. It was said that we are not
looking after our scientists, that we are not
training them, that we are not helping ihem.
Here again the catalogue of what we have
done is really remarkable.

We have introduced in 1958 a scheme of
fellowships and it is very important. Young
scientists working for their post-gradua e
degrees in various fields of science and
technology are given these fellowships, of
Rs. 250 for the junior and Rs. 400 per month
for the senior fellows. The number of these
fellowships rose from 89 in 1958 to 1,745 in
1963-64. This is one of the best ways of
training young scientists. When the scientist
has aptitude and th, desire to learn h, gets
great support from the fellowship.

Then we give also grants-in-aid to
encourage research in the universities and
o.her research and technological institutions.
We had 321 research schemes financed in
1958 and in 1963-64 we have 518 such
schemes.

Then we have another scheme for merit
promotions of scientists who liave shown
outstanding ability. They are given advance
increments up to a maximum of five. This is
given to research workers who have shown
exceptional originality and ability. In
Government service a man rises by getting
his usual increments and then retires in due
course. That is not the procedure we follow
so far as these laboratories are concerned. If
we find a bright scientist—he might be taken
by industry—we recognise his ability and
give him two or three advance increments so
that there is impetus and encouragement to
his work and he has no desire to leave the
laboratory.

As regards retiring age, we have raised the
retiring age to 60 with a possible further
extension up to 65, subject to physical fitness.
Then we have a scheme of grant-in-aid to
superannuated research scientists. We have
also another scheme of "Emeritus Scientists".
If a Director retires
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IShri M. U. Chagla.l at the age of 65 and
is still capable of doing research. \vs appoint
him as "Emeritus Scientist" and attach him to
some laboratory where he can continue his
research work.

We have also instituted the 'Shanti Swarup
Bhatnagar Memorial Award' which is the
highest stamp of approval we can give in this
country. The award comprises five prizes of
Rs. 10,000 each and it is given for notable
original research.

Then | think one of the finest achievements
is the setting up of the Scientists' Pool. The
House may remember that | gave the promise
when | took up office that 1 will do my best to
see that every Indian scientist abroad comes
back to this country for working in this
country and the Scientists' Pool has been
helping us in doing this. Today no scientist
abroad whether in the U.S.A. or U.K. can say,
"Why should I go back to my country? I will
not get a job and I will starve". sHe is put in
the Scientists' Pool and given an initial salary.
We try to place him in a proper place either in
a university or in some laboratory. We
recognise his merit and give him every
incentive to serve his mother country.

We have also established the Regional
Research Laboratories in Jammu and
Kashmir, Assam and Hyderabad, and we
propose to have a Regional Research
Laboratory very soon in Orissa. These are of
great benefit to the people of the State, for
they not only give encouragement to the
scientists, but alsp help industries because
they help to do lesearch in industries so that
the neighbouring industries can be helped to
take advantage of the processes worked out in
these laboratories.

In the Fourth Five Year Plan we want to
set up a few new research projects on, (i)
Automation, (i)
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Marine  Engineering,  (iii)  Agricultural
Chemicals, (iv) Oral contraceptives, (V)

Substitute- materials for electrical appliances,
(vi) Packaging and (vii) Fish Technology. In
the Fourth Plan we also envisage the setting
up of some more laboratories like an Institute
for Oceanography, Institute for High Altitude
Research, Centre for study of social relations
of science, and so on. So, you will see that
this Council and the Scientific Department
for which I am responsible have done all they
can for the encouragement of science and the
advancement of research.

The point that | have to meet in this
Resolution is whether there is need for a
committee. What is urged is that we want a
machinery for implementing the Scientific
Policy Resolution. This is the last point | shall
deal with and | want to satisfy this House that
at present there is sufficient machinery for the
implementation of the Scientific Resolution
without setting up a different parliamentary
committee. In the first place, after that
Resolution was passed in 1958, we had a
Science Conference in 1958. Then there was a
conference in 1963. Then we have the
Scientific Advisory Committee of Cabinet
which has been considering various aspects of
the Scientific Policy Resolution. Then we
have the Defence Coordination Unit which
was set up under the C.S.I.LR. And finally
there is also the working group which has
been set up for drawing up the Fourth Plan for
the C.S.I.LR. This group has met three times
and it consists of distinguished scientists from
the  universities, non-official  scientific
organisations and so on, national laboratories
and the University Grants Commission. There
is also the Committee on Organisation of
Scientific Research appointed by the Prime
Minister which is still working. It has so far
met three or four times. And finally we have
appointed a very high power committee, the
Reviewing Committee presided over by Dr.
A. Ramaswami Mudaliar on which we have
some outstanding
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scientists and we are expecting the report of
this committee very shortly. That committee
will tell us whether there is anything wrong
with scientific research and in what direction
we should improve. Under the circumstances
I would beg of this House not to have one
more committee. It will only be duplicating
the work which is already being done by all
the;;e organisations.

Just one last word. | was told that some
hon. Member used the word "nepotism" as far
as appointments to these laboratories are
concerned. | want to strongly repudiate that
charge. No organisation takes more trouble in
the selection of Directors, Assistant Directors
and Scientific Officers in the laboratories than
we do. A selection committee is appointed of
the best scientists we have in this country and
it is only that selection committee that makes
the appointments. So, there is no scope for
any nepotism. The appointment js not in the
hands of a, individual however eminent he
may be. It is the view of the best talent we
have in this country that is taken and they
choose the best persons for our laboratories
either as Directors, Assistant Directors or
Scientific Officers.

Sir, | have taken more time than | expected
and | am grateful to the House for the
patience it has shown in listening to me. |
hope the hon. Member will not press this
Resolution because he has served the purpose
of bringing it here and eliciting this debate.

SHBI BHUPESH GUPTA: May | invite the
hon. Minister's attention to a publication
called "Some observations on the Scientific
Policy Resolution and its implementation" by
Dr. M. S. lyengar, General Secretary of the
organization of the Scientific Workers in
rndia? | would like to know from the hon.
Minister whether the proposals or suggestions
made in this document have been given due
consideration and whether, in this connection,
the representatives of this Organisation have
been invited for consultation.
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SHKI M. C. CHAGLA: What document is
it? | am sorry | did not catch its name.

1472

SHRI BHUPESH GUPTA: This is a
memorandum by Dr. M. S. lyengar, General
Secretary of the Organisation of the Scientific
Workers in  India, entitled "Some
observations on the Scientific Policy
Resolution and its implementation”. This
contains a number of  constructive
suggestions one of them being the Policy
Commission.

SHRI M. C. CHAGLA: | myself have not
saen it. | do not :now whether the C.S.I.R.
has seen it or not. If the authorities of the
C.S.I.R. have not seen it, | will certainly see
that their attention is drawn to it and if there
is any useful suggestion, we will certainly
carry it out.

SHRI BHUPESH GUPTA: | would request
the hon. Minister to invite them for some
consultation so that they can be considered
here.

SHRI M. C. CHAGLA: | am prepared to
listen to anyone.

SHKI N. M. ANWAR: While the
achievements of our scientific research are
very considerable indeed, may | have an
assurance from the hon. Minister that he
would check the very serious turn that is
visible in our country about the bureaucratic
hierarchy preventing the Junior Scientific
Officers from taking the fullest credit for the
real work . . .

THE VICE-CHAIRMAN (SHRI
BHARGAVA) :  He has denied that.

M. P.

SHRI N. M. ANWAR: | am coming to that
The Junior Scientific Officers are made to
remain incognito whereas the Senior
Scientific Officers, through plagiarism, take
full credit for work which they have never
done.

THE VICE-CHAIRMAN (SHkI M. P.
BHARGAVA) : He has already said that he has
put this down.
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SHRI BHUPESH GUPTA: | gave you the
instance of the Civil Engineering Division of
the Department of Atomic Energy where
thirty-six scientific workers have left as a
result of the behaviour of the Chief Engineer.
Name also | gave.

SHRI M- C. CHAGLA: | did not deal with
that case because that Department does not
come within my portfolio. That is in the
Prime Minister's portfolio.

SHHI BHUPESH GUPTA: | know but it
comes within the purview of the scientific
policy. The Minister should not be
disinterested. | have brought this to his
notice, it is rather a serious allegation.

SHRI M. C. CHAGLA: | will pass it on to
the Prime Minister.

SHRI BHUPESH GUPTA: We cannot get
him to talk for one thing. Will '.he Minister
kindly tell him?

SHRI M. C. CHAGLA: | will certainly tell
him.

SHRI P. N. SAPRU (Uttar Pradesh): May |
invite the attention of the hon. Minister fo,
Education to an article which appeared a few
years back in the London "Spectator" on the
dea.h of Dr. Joseph? The writer, who is
evidently a person well acquainted with
Indian educational conditions, says that there
is no doubt that Mr. Nehru wants scientific
development in India. He further goes on to
say that there is no doubt that there is good
scientific material available in this country
though the number of outstanding men in the
world of science is rather small. He further
says that we have good laboratories and libra-
ries and that there is some enthusiasm for
science among some men but unfortunately
the scientific outlook in this country is poor.
What is the reason for that? He goes on to
answer that question. He says that Mr. Nehru
has never applied his mind to this aspect of
the question. The fact of the matter, he says,
is that the
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heads of department and Deans 01 Faculties
are jealous of young men, they do not want to
encourage talent They do not want young men
to outshine them. There is no encouragement.
| read that article and | felt that there was a
great deal of truth in what that writer had said
because as a member of many Executive
Councils in my State and Appointment
Boards and so on, | had developed the same
type of feeling. | know that our teachers or
Deans and heads of departments were jealous
of talent. They did not want them to outshine
them. Ernest Barker says, in his
autobiography, that he looks upon his pupils
as projections of himself. Our heads of
departments cr Deans do not look upon their
pupils as projections of themselves and | think
the fault lies somewhere with our heads of
departments and our Deans of Faculties. This
aspect of the matter needs enquiry.

THE VICE-CHAIRMAN (SHRI M. P.
BHARGAVA); Do you want to say anything?
Dr. Joseph's ease was discussed here.

SHRI M. C. CHAGLA: Just one word, Sir.
We are trying our best to encourage talent,
fine young men with talent. We have . a
scheme whereby we pick up scientific talent
at the school stage and give scholarships so
that these people can gorightup to. ..

SHRI BHUPESH GUPTA: The num-very
small.

SHRI M. C. CHAGLA,; But that is a project
plan. | want to assure this House of one thing.
| have met manv scientists. | have interviewed
many. | know that they have thrown up big
jobs in the United States and in the United
Kingdom, | know they have thrown up big
jobs in industry here and they have come to
the laboratories because they want research
work. | want to assure my hon. friend, Mr.
Sapru, that | will see to it that the youthful
talent gets ail



1475 Implementation  of the

Scientific Policy

the support and encouragement that we
can give.
SHRI K. V. RAGHUNATHA REDDY

(Andhra Pradesh): | wish to draw the
attention of the hon. Minister to one fact. In
institutions where there are post-graduate
courses when research work is done, the
head; of the institutions do not necessarily
have post-graduate qualifier: Maybe this fact
may be explained away on grounds of
administrative convenience but if retired
officers are appointed as heads of institution*
without  the  necessary  post-graduate
qualifications, | am afraid, Sir, the staff and
the departmental heads will not have respect
for such heads. These things are happening
and | would like the hon. Minister to keep in
mind this fact and see that this iendencj is
checked. He may have a watchful eye on the
various institutions and on their appointments
to posts of Principals or heads of institutions.

SHEI M. S. GURUPADA SWA MY: May
I know from the hon. Mi as to who really
formulates scieafifie policy? I it done by the
Minister or the officials or by a body of scien
lists'

SHRI M. C. CHAGLA: As Minister | am
responsible to Parliament, I am responsible to
the country.

SHRI BHUPESH GUPTA: That is
technical.

SHRI M. C. CHAGLA: It is net. It is very
important. If any mistake is committed, | am
responsible. You will want my head.

SHRI BHUPESH GUPTA: Technically that
is correct but . . .

SHRI M. S. GURUPADA SWAMY: Sir, |
want to know who really formulates the
scientific policy. Is it done by the Minister or
the officials or by a body of experts?

SHRI M. C. CHAGLA: We have the
C.S.I.LR. We have also got the Laboratories
which have got Directors.
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They have got their Research Committees.
The projects are considered by the scientists.
They decide wh thier a project is worth
proceeding wiih or not and then the project is
started. The policy is also made at various
levels. It is made in the laboratory, in the
C.S.L.R., in the Ministry. We try and give as
much autonomy to the scientists as possible
because they know what they  are
doing.

SHRI M. S. GURUPADA SWAMY: | think
it is the most chaotic way of policy-making if
there is no single body to formulate policy.

SHBI M. C. CHAGLA: Policy in the broad
serse is the Resolution. | thought the
reference was to policy with regard to
research, with regard to projects. Such policy
with regard to what a laboratory should do
must be formulated at different levels.

SHRI BHUPESH GUPTA: The point is,
then you need co-ordination for setting the
perspective properly. Therefore, a suggestion
was made that a Scientific Policy
Commission ehould be appointed to
coordinate these things and lay down the
basic policy to go by.

SHRI M. C. CHAGLA: The Council is
there. The Council of Scientific and
Industrial Research is the body which has
been set up for the purpose of co-ordinating
policy. The twenty-eight laboratories are
under it. We have a Governing Body which
considers it. We have an Executive Council
for each laboratory. The report comes up and
at that stage policy is made.

SHEI K. V. RAGHUNATHA REDDY:: Mr.
Vice-Chairman, Sir, having listened to the
speech of the hon. Minister one feels assured
that the future of scientific research in this
country is quite safe in his hands. He has
dealt with quite a number of questions, one
of the questions being education of children
and also the scientific attitude that has to be
developed from childhood. In this regard
if
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[Shri K. V. Raghunatha Reddy.] look at the
elementary education and the secondary
education and the deplorable conditions in
which secondary education and elementary
education are being managed, | am afraid the
edifice for scientific development and a
superstructure of post-graduate research and
scientific  contribution cannot be built on such
shaky foundations. As  you know,
mathematics is absolutely essential for all
sciences but the attention that is being paid to
the subject from childhood, that is from
the elementary education stage, is not of a very
happy nature. If you take again secondary
education and if you look at the condition of
the high schools and how science is being
taught, the picture of even a clinical
thermometer has to be drawn on the
blackboard. The students are not in a position
to see how exactly a clinical thermometer
would look and how it would help.  This is
the position to which the condition of the
laboratories is being reduced in the various
high schools in this country. If, in that
atmosphere, a student is taught and a
personality is  built up, what kind of scientific
attitude the student would develop, is a matter|
for serious consideration.  Science, Sir, and
scientific research and scientific spirit can
only be developed in an atmosphere  of

disinterested  scientific  attitude. That
atmosphere is  necessary because as in
philosophy, like Buddha with

nishkamakarama a person has to do his
research because in the field of research
rewards are not easily got. A person may sit
for the 1.A.S. examination, and once he passes
his ILA.S. or other competitive
examination the rewards are assured. If he does
his normal work he will get his regular
promotions and will slowly get to the top of
the ladder but in the case of science it is a ques-
tion of constant application of human mind to
the problems of nature and one  must be
constantly engaged in solving the various
problems one is confronted with, be they
problems of physics and biology, etc. For
all these, knowledge of mathematics is
absolutely necessary and sufficient
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devotion is not being paid to the teaching of
mathematics. In spite of the fact that India has
contributed to the world of mathematics the
figure of zero and outstanding mathemati-
cians like Lilawati and Ramanujam still
sufficient attention is not paid to mathematics.

I might illustrate my point. For instance,
in the field of statistics—I am not a
mathematician  but still with a little
knowledge about, men of mathematics—
there are few universities in this country and |
can say that there are very few mathematicians
in the country why have specialised in the
science of stochastic. You can count them
on your fingers. As | said, mathematics is
closely associated with pure science and pure
science is absolutely necessary if modern
technology is to advance.  Modern
technology—I would call it an applied science.
And if applied science is to advance, the
productive forces in this country must be
developed in relation to technology which in its
turn  depends upon pure science and  if
technology or technological  research or the
work done in the field of industrial research is
not found a place, if it is not properly utilised in

the field of industrial development, what
happens to science is, what  one might call
in medical phrase, ‘'disuse  atrophy'. The

research work in the field of industry suffers

from disuse atrophy and it slowly dies  on
its  own. In other words, it dies because of
inertia.  So, all these aspects are intimately

related and this is one  aspect which the hon.
Minister, Members of Parliament and you,
Sir, particularly should take note of. 1 still
remember—I| am not flattering you—the
speech you made on the floor of this House on
scientific problems that confront the country
during the last session and | was very  much
impressed by it. And in that spirit if | may say,
what is needed is a disinterested interest in
the field of  science for  scientific research.
That  can be developed only if men's
creative  energies  are liberated from the
tantrums of insecurity of morrow. That
insecurity of morrow can be solved only by
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developing a socialist society. Ln less this
aspect is clearly understood whatever might
be the magic ol words, that may be said
about advancing scientific research, there can
b« 710 development. In an under-developed
country science cannot advarcc unless men's
creStive energies *re liberated from the
tantrums of n-security of morrow. If man
feels that his work will be rewarded not only
in terms of economic secur ty but also in
terms of social security, in due recognition of
his merit, then alone he would be able to
devote lis attention and energy for the deve-
lopment of science.

I would like to refer to one mure problem.
In the field of scientific research what is
happening in India is this. There is a certain
amount of duplication of work at the univer-
sity stages and this can be avoided only by
developing a proper national index system. A
proper natioial index system has to be
developed by which all the scientific journals
published in the world can be procured and
under each heading an index can be prepared
sn that a scientific investigator who starts on
his voyage of discovery or investigation ' be
able to find out immediately what work
throughout the world had been done on the
particular branch of knc w-ledge on which he
has started his work. Then only he will b, able
to do further thinking on the su and make a
contribution to the world of knowledge.
Otherwise it will mean repetation and waste
of energy. After doing his work for a long
time he will find that some other scientist had
already done this work and all he has done is
mere repetation. | am not afraid of repetation
as sue! sometimes it may help clarity. But in
the field of science this mere repetation
should be avoided, if j possible.

Coming to institutions—I already raised
this question at the time when the. hon.
Minister was answering certain questions—
when we deal with scientific institutions,
say, the engi-
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neering college, medical college or any other
institute of physics or chemistry or of
sciences, what is happening is this.

In order to provide jobs to certain persons
who have retired from Government service,
may be from the Department of Technology
or from the Department of Medicine or any
department dealing with certain aspects of
sciences what is happening is that people
without necessary post-graduate qualifications
are being appointed either as heads of
departments or as heads of institutions. In
such an event people who work under them
with better qualifications, with postgraduate
research, naturally cannot have necessary
respect for those heads of institutions. What
happens to the head of the institutions is that
ne develops a kind of inferiority complex,
which is inexorable in its nature. Then, he
always tries to suspect his fellow-members
and develops a kind of authoritarian attitude.
Unless a person who has to work in an
institution can develop proper respect for the
head of the institution and unless the head of
the institution is a person who can on his own
merits command respect, this kind of
dichotomy between administrative and
research work goes on. That would only lead
to demoralisation in any scientific institution.

With these words 1 thank you very much
for giving me the opportunity to speak.

SHRIMATI PHULRENU GUHA (West
Bengal): Sir, | support the Resolution first
and then | also acknowledge that the
Government of India has done a lot for the
development of scientific and technological
research in our country. Still 1 would like to
place a few points before you.

Resolutions may be passed, committees
may be formed, more money may be allotted,
but unless our attitude towards scientists and
technologists is changed, | do not think we
can expect very good results. In this con-
nection, | must say that a lot of money is
spent and more money may be
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[Shrimati Phulrenu Guha.] allotted. Yet |
have great doubts whether we can expect
results up to ou, expectations. The reason is
that scientists and technologists are not
honoured in our country as their position
demands. In this connection | must say that
some of our top-most scientists and
technologists are respected very much. There
is no doubt about that. But only respecting a
few-outstanding scientists and technologists
will not help our country. Our general attitude
should change and that can be brought about
only if the procedure is changed.

I would like to say here a few points. | am
not talking about the national laboratories
which are governed by the Government. As
we all know, we cannot expect scientific
research only in our national laboratories. Un-
less the other different institution*,
particularly universities, come forward and a
free hand is given to our universities for
doing research work, we cannot progress. In
this connection, if | point out one or two facts
I do not think it would be out of place. When
a grant is sanctioned to a unit, naturally the
break-up of equipment and other things
needed is asked. The unit has to furnish those
particular's. It is not uncommon that a clerk
puts up a note asking: Why the machinery is
needed, why not one that is less expensive,
why this material is to be used, etc? That
letter is gent to the unit under the signature of
an Under Secretary Or somebody else. |
would like to point out here that I am not
blaming the official. It is the procedure which
is not encouraging the development of the
spirit of the scientists and technologists. 14 is
high time that the procedure should be
changed. When the grant is sanctioned or
when the unit is asked to do something it is
not only that the official has the authority, he
has the right to ask why this machinery
should not be used and so on and so forth, but
this procedure should be changed.

Another point | would like to tell you is
that if we fio into the position
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we will find that with a few excep
tions most of the good scientists and
technologists are  not  sticking to
universities and colleges. Unless we
have good, knowledgeable Kcientists
and technologists attached to univer
sities and colleges, we cannot expect
our future scientists and technologists
to be good. It is high time that we
should take care of it. Even if we
have  the  scientific  apparatus in
schools and colleges, we do not have
enough  science  teachers, particularly
in the secondary schools and mofussil
colleges. Why? Apart from any
other thing, it is because of the salary and also
the status. We cannot forget that. The same
person working in a college or university gets
a much better salary when he is attached, by
the same Government, to a post under an
administrative body. His knowledge is not
increased by leaving the university and
joining the administrative cadre. | am not
blaming those scientists and technologists
because they leave their scientific career. But
we must remember that if we want our
colleges and universities to be developed in
scientific line, we must take care of them.
Some of our friends have spoken about the
results of research by the different units and
different laboratories. The result of research
cannot always be expected overnight, even
for years. That atmosphere or that teaching
we do not have. It is high time that people
should be told that there are two types of
research. One is fundamental and the' other is
applied. Particularly in respect of fundamen-
tal research we .cannot expect any result in a
year. We may not get any result even for
twenty years. If we read the lives of th, great
scientists of the world we find that in some
cases they had worked for years but they
could not produce result. But at the end they
produced something miraculous. That kind of
patience we must have in our country also.
That does not mean that those who have not
got the talent should be encouraged. Those
whq have got the talent should b, encouraged.
It should not be judged by the number
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of papers produced by a person. He should be
judged by the quality of his work or her
work.

In other countries we find the industrialists
coming forward to spend quite a lot of money
on research. Here, at least so far as the
common people are concerned, we do not
know how much money is spent by the in-
dustrialists on different fields of research. It
is also high time that the Government should
take care and discuss with the different
industrialists and induce them to spend
money on research, not only in the inti of the
country but it is in their own

interest, for their own indus-4 p.Mm.
trial development. But they

are not spending money on
research. They think that Government should
find out the result and they should utilise it.
Surely they could utilise the result obtained
by Government, but they should also come
forward and spend money for the deve-
lopment of industry.

In this connection | would like to say that
the results of scientific research which are
used for the development of our country,
which are used by the different industries,
must be known to the people. Really we
commoners are almost kept in the dark. This
is my humble suggestion that whatever
results have been given over to the
industrialists or to some of the departments to
be utilised for the country's development
should be made known to all of us.

With these few suggestions | support the
Resolution.

SHKI LOKANATH M7SRA-. Mr. Vice-
Chairman, after a deep slumber the
Government of India woke up in the field of
science and technolo find that the entire world
has much ahead. But even then insteal of
being aware of what is happening, it seems
they are bent upon feeling sleepy yet.

Sir, this Scientific Research Department
has been treated as an unwanted child from
its very inception. When
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it was first started, it was tied to a Ministry of
the Prime Minister. In 1948 it followed some
other Minister. In 1953 it went to a third
Minister. In 1954 or 1955 a separate Ministry
was created. But again they have now gone
back to the position in 1951. They have
merged it in the Education Ministry as if the
all-pervading Education Ministry can also
look after scientific research and cultural
affairs.

THE VICE-CHAIRMAN (SHEI M. P.

BHARGAVA): This is permutation and
combination of scientific methods.
SHRI LOKANATH MISRA: This

unification or bifurcation is probably due to
the bureaucratic attitude ol the Secretariat.
With their immature thinking they presume
that they could get much more out of this
bifurcation and unification and that they do
not have to pay any heed to the actual facts.
These frequent changes have done greater
harm than they have done any good to this
Ministry, because the officers go on changing
from Ministry to Ministry and by coming in
contact with new persons in the new.
Ministries it becomes difficult to deal with
them. If they have to deal with people who
know about it, things are much easier. Things
become only difficult when new persons
come in who have to be persuaded for ner-
things to be done or for any fresh p oiect to be
taken up.

Now, Sir, there is an organisation called
the  National Research  Development
Corporation. It had been started with a capital
of Rs. 20 lakhs. Each year it has suffered
some loss and ultimately th, capital has been
eaten up to the extent of Rs. 17 lakhs. Rupees
three lakhs remain and | do not know how
many years will be needed to eat up the rest.
Probably a year or two after the entire capital
would have been eaten up. But they have not
done any of the functions that were allotted to
them. The main functions allotted to them
were to have designing and plant fabrication.
This has subsequently been taken up
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[Shri Lokanath Misra.] by another
Department the C. S. I. R. There is
duplication. Since this National Research
Development Corporation has not been able
to do anything yet and since the C.S.I.R. has
taken it up and it has gone ahead with the
task that was allotted to it. | would urge that
this  National Research  Development
Corporation should be wound up. There is
absolutely no necessity for continuing this
body. The same work and the same
responsibility could be given to the C.S.I.R.
because the C.S.I.R., | am told. has gone
ahead with its pilot projects, with the
designing and plant fabrications, etc.

Sir, if we go into the statistics, we know
the plight of the scientists in the country.
From the housetops it is being said that the
scientists will carry us forward in the field of
science and technology. But if you see the
engineering colleges and other institutions
that have to deal with technology and science,
they are staffed at the top only by non-techni-
cal administrators. People who do not
understand technology or science hold charge
of the departments. So, it becomes very
difficult for the subordinate officials who are
scientists to get things done through them by
per-suation. A lot of time is being taken up by
the lower staff in persuading the head to
accept a certain thing. That is a very wrong
policy. If scientists are not given their proper
position, then there will be no advancement
absolutely in the field of science. Howsoever
our Prime Minister might be giving talks
from platforms and radio, they will b no avail
at all because the scientists are the persons
who could carry the country forward. No
amount of our Prime Minister's talk can carry
the country forward unless the scientists are
given their proper place. So, the crux of the
problem lies there and not in how many times
we speak through the radio or on the platform
about advancement of science.

Then, whatever
research does not pass

is being in the field of
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on to the industries. That is because of lack of
co-ordination between research and industry.
In other countries the Governments spends
the money not through its own agencies but
partly through its agencies and partly through
non-official organisations. Here, even though
Government otherwise believes in a mixed
economy, it seems that in this particular
sector it does not believe in mixed economy.
It does it all in the public sector, and because
it is being done in the public sector the people
in general, the industrialists in general, are not
supplied with the information necessary for
their industries. There is also no liaison
between the industry and the Government
research departments. If there was liaison or if
there could be transfers of scientists from the
research laboratories to the industries
concerned or from the department of
engineering back to the research department,
knowledge could be disseminated. But here
the laboratory holds the entire knowledge, if
there is any.

The country does not know a lot of
research is being done, there is a lot of things
being done in the laboratories—to what use
they are put. They are not really used in the
fields for which they are meant. We are
spending crores of rupees on this but we are
not putting them to use

Then | will come to the point about
publicity. We lack so much in publicity
regarding the information from our
laboratories; except what is being generally
said by the politicians, by the top leaders in
the ruling party, nothing technical goes to the
masses.

THE VICE-CHAIRMAN (SHRI M. P.
BHABGAVA) . That point has been dealt with
by the Minister. He said tha; he knew that
there was lack of publicity and

SHRI LOKANATH MISRA: | am sorry.
Has he conceded it? But there i only one
point which is very important. There are
about two hundred million Hindi-knowing
people tn
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'this country. There is a publication by the
name of "Vignan Pragati" which has a
circulation of only 300. "We must be spending
a lot of money on this publication. If that
particular publication is not acceptable to the
"readers, then they must change the pattern.
There must be somet ling wrong with the
publication. They must make it more
interesting If "they are spending some money,
let them spend something more. make it
attractive and make it acceptably to the
readers. Unless we do it, it will i>e useless. It
will not mean anything, it will remain only in
name thai we publish one magazine and that is
all. As if for our satisfaction we are getting it
published. But all the fame the purpose is not
served.

Now, Sir, the States are required to spend
20 per cent on education, which also includes
scientific and technological education. And
the Centre is supposed to be spending 10 per
cent of its budget. But | am given to
understand that the States are doing their part
of the job while the Centre is not doing it. The
Centre is now spending to the tune of three
per cent of the budget. Now, these norms were
set probably ten or twelve years back when
the need for science and technology was not
very much realised as it is being realised now.
These norms should change. They must spend.
Even the Centre should now be prepared to
spend 20 per cent "because our future very
much depends upon how far we progress in
the field of science and technology. That is
what is being admitted by everybody. So,
what is the difficulty in increasing our
expenditure on education, if that is so very
necessary? Unless we spend more, unless we
are prepared to spend more, unless we
reorientate the entire pattern, there is also the
possibility of a great danger even to our
survival. Our neighbouring country with
whom we have a ot of disputes short of an
open w ar—I mean the Chinese—are spending
huge amounts on science and technology. We
hav, to compare our expenditure with theirs.
The Chinese, | am told,
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are spending about three per cent of their
national income, while we are spending only
0.3 per cent. We have a handiul of geologists
in this country, who number about three thou-
sand. We do not know what to do with them.
If that is so, then how are we going to
compete with other countries like the United
States, or the Soviet Union or the United
Kingdom? They spend colossal amounts on
these and whatever is being spent is fully
utilised. In this country we spend less and
whatever little amount is spent, we are not in
a position to ir;-; : it fully. Therefore, | would
agree with the hon. mover and | support the
Resolution.

Dr. S. CHANDRASEKHAR (Madras) :
Sir, | welcome the Resolution of the hon.
Member, Shri Dhirendra Chandra Mallik, |
feel it is rather a little ungracious to rise to
speak after the interim reply of the hon.
Minister of Education. However, since some
other points that | had proposed to make had
been anticipated by him or by the hon.
Members who spoke earlier on this
Resolution, 1 would like to draw briefly the
attention of the hon. House to these.

May | at the outset congratulate the
Government for having done the very best
during the last seventeen years of our political
freedom? Sir, in 1947 when we attained our
political freedom there were only sixteen
universities in this country. Today the number
has increased to 55, nearly four times the
number with which we started our life as a
free, independent India. Then as for the na-
tional laboratories, we started from scratch
with nothing. It is to the vision, the pioneering
zeal and, shall | say, the great capacity of our
beloved Prime Minister that we started this
national network of laboratories, and today
we have 29 of them. And Sir, this is
something of which the Government deserves
to be congratulated.

But then quantity is not everything and we
want to look into the quality of the work
turned out by these laboratories and
research institutes

1488
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[Dr. S. Chandrasekhar.] %s well. We must
also look into the quality of the graduates of
these new universities. Here we find that the
story is rather disappointing, if we are to
accept and adopt an international criterion as
the standard or measuring rod. For instance,
we find that during the last fifteen years, we
have hardly produced three Fellows of the
Royal Society and hardly one Fellow of the
British Academy, not to speak of people who
won the Noble Prize for Science. India won
recognition in 1930 when Sir Chandrase-khara
Venkataraman won the Nobel Prize for
Physics, and earlier Tagore won the Nobel
Prize for Literature as early as 1913. And
today we do not have fifteen living Fellows of
the Royal Society whereas people of the
United States which is not normally entitled to
have Fellows of the Royal Society because it is
not part of the Commonwealth, by virtue of the
extraordinary work that they have done in the
laboratories and institutes and universities are
welcome to become Fellows of the Royal So-
ciety and we find that the number is something
like sixty for a population of 180 millions. A
few months ago, 'Nature' the well known
British journal, published a statistical com-
parison of the awards given on the basis of
original research work in the various fields of
science, from Physics to Zoology, and | am
sorry to say that India is mentioned in the list
at the very last. Our performance is far from
satisfactory, for a country of five thousand
years of cultural heritage and ancient
civilisation and a country with a prolonged
period of education, pre-British as well as
post-British and post-independence India, and
this is something on which we cannot
congratulate ourselves.

What is the reason for this? You might ask,
and | want to explore and answer in three or
four points on this question. The first point is
this. And I want to say it very frankly, not be-
cause | am a nationalist but because it
happens to be the truth. As | told the other
day | have gone round the world more than
once. | have visited
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many countries as a scholar and a scientist, and
I want to be very sure that the House
understands this that as far as India's ability is
concerned, its latent capacity to pick up
learning and advance the frontiers of
knowledge is concerned, our students, our
young men and women, are second to none in
any part of the world. And yet, despite the
tremendous .ability to learn and to advance
knowledge, we have not done very well, and
the reason seems to be something like this. To
begin with, we cannot build a super-structure
of Nobel Prize-winners and Fellows of the
Royal Society or Fellows of recognised
international scientific organisation, down to
the Ph.Ds., D.Scs., college professors, uni-
versity professors, the B.As, the S.S. L.Cs. and
high school students unless we have a strong
educational foundation. The latest statistics
produced by the Census Commissioner and the
Registrar General for 1961 reveal a very
sad'story. If | may interpret the statistics very
liberally for the purposes of this House in re-
gard to our literacy rate—and the Home
Ministry's definition of 'literacy" is ones ability
to read and write a post card—uwe are hardly 25
per cent literate. Let us take the age above ten
because literacy must be calculated not for all
age groups because at birth everybody is
illiterate. And then when we go higher, how
many of them remain literate, who have not
relapsed into illiteracy? Then how many who
take the S.S.L.C. or Matriculate or High
School complete the course? There again there
is a very small percentage of the total number
of young boys and girls who have gone to high
school. Then there is a still smaller percentage
who go up to B.A. and B.Sc. Beyond that those
who have shown aptitude for research in
physics, chemistry, geology, botany or
anthropology and go to Indian universities or
to universities in the United States or the
United Kingdom, even Germany or Sweden or
Russ'a and come back as Ph.Ds or D.Sc's.
These are no more than a handful. Among the
fifty five universities—I" asked the Vice-
Chancellor of one Uni-
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versity—at least some 20 Chair; remain
vacant, not because the universities do noi
have the resources, not that they have not
advertised for these Chairs »o0 be filled, but
because there are not competent joung men
and women with the regjisite degrees and
academic credej with publications and papers
to their credit, who can occupy these Chairs.
What is the matter with our country? The first
thing, Sir, is that the whole educational
structure of the country seems to be lopsided.
And we cannot have, as it were, a few
brilliant, scientists who can put things in
s'rato-sphere at the top but instead must have a
whole mass of people educated and alert and
not backward, groping completely in darkness
and unlettered. Therefore, if you are going to
build up scientists of any superior calibre, of
any internationally accepted calibre, then you
must buud up from the bottom as it were. You
cannot expect many Nobel Prize winners in a
country where 80 per cent, are illiterate, no
matter how you define your literacy or
illiteracy. We are all stressing that we shall
have mere laboratories, more institutes, more
research organisations, more money because
China gives 3 per cent, of its income whereas
we give only one per cent, or whatever the
case might be, ignoring the fact that we cannot
have distinguished scientists unless we have a
large mass of educated people. Therefore,
those who believe ;n the emergence of , great
number of scien tists, in our country,l
techno.'ogists,  superior  craftsmen in
intellectual matters, they must go to the very
bottom and the root of the matter and see what
we can do to reorganise and rehabilitate and
reconstruct the basic educational
fundamentals of our country and  our
educational structure.

Sir, 1 come to the second point of this
story. In our country we have never been able
to develop any scientific temper, or what
Bertrand Russell calls scientific outlook. Our
whole life is conditioned directed and domi-
nated and guided by superstitions. There is
lack of anything that can
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understanding of the universe and its
phenomena. In our country today we have jet
airliners co-existing with bullock carts, where
a Professor of Physics might "celebrate™ a so-
lar or a lunar eclipse by putting— darba grass
in the provisions in the home! Some who
teach physics in our universities and colleges
and schools, teach our youngesters how a
solar or a lunar eclipse is caused but do not
themselves believe it. This, if I may use the
word, dichotomy, or split personality in our
scientific making seems to be at the bottom of
the trouble in our country, and if we have not
gone to the extent of doing anything of
fundamental research in science, moving the
frontiers by .01 millimetres, and not produced
able scientists as America and Russia have
done, the reason seems to be that we as a
nation seem to have missed the bus not only
of evolving and bringing about the
agricultural ~ revolution,  the  industrial
revolution or the health revolution and, last
but not the least, a scientific and technological
revolution. Therefore, if you want to look at
the real root of the matter, it is no use blaming
the Government of India for the scientific
backwardness of our community and the
country at large. That is why even today in
1964, we find vaccinators of the municipal
corporations of our cities chasing mothers
with infants to give them primary vaccination
and the mothers with their new born infants
running away from the vaccinators on the
presumption that the vaccinator was going to
harm their babies. If this is the attitude, then
we can hardly expect any scientific outlook in
the country. These are unhappy matters. But
these ought to be referred to because there is a
need for giving up our traditional
superstitions.

Secondly, Sir, there is another question. |
have met several of the directors of the
national laboratories. | have visited two of
them. Their tables were crowded with files
and files. | presume, Sir, that these files may
deal with leave letters of the peons
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[Dr S. Chandraeskhar.J because the peon is
getting married, or, the emoluments demanded by
the staff. If you make a man a director of an
institute or a national laboratory by virtue of his
attainments  in a particular field of endevour,
botany, physics or chemistry,  and you make
some original research
administrative Director on a pay of Rs. 2,000,
with a few chap-rassis and a hundred files, you
sign his death warrant as it were; he is finish- |
ed. Therefore, Sir, as in most universities
abroad, in most of the research institutes
abroad, there are two functions very clearly
demarcated. There is a research Director who
does not  bother about how the plant
works, but whose business is to go straight to
his apparatus and begin from where he left it
in the evening or last night or in the early
hours of that morning or as the case might be
On the other hand there is an administrative
Director who could indeed be trained in
ILA.S. or I.CS. whose business should be to see
that the administrative wheels of the institute run
smoothly without any difficulty. I do no
think that the research Director should be
consulted on anything about the running of this
institute. ~ The research Director is a mar
who deals primarily with scientific and
intellectual matters, while the other man deals
with the more mundane and necessary matters
of making this organisation work
Coupling them both and  expecting the man
to produce not only a beautiful volume on
advanced physics and at the same time run the
institute, should be discouraged.

Well, Sir, | come to a third point, | want to
dilate upon it for a moment. In this country
we have follower! some British traditions. In
scientific matters the question of seniority
must be completely overlooK-
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him also the administrative head of the
organisation, he is finished. The moment | And
a young, promising scientist with Indian
background or foreign background, who has done
some valuable papers, who has collaborated in

and you make him | an

ed. The question of giving somebody a raise
automatically  because  he s greying or
becoming older dees not hoid any water and is,
from a scientific point of view invalid.
Sir, again | quote some statistics that |
compiled some time ago, long before | became a
Member of this House, to show that most of the
creative work all the world over has been done
by scientists between the ages of 35 and 50.
Practically everybody, who has won any great
international award, a Noble Prize or a Pulitzer
Prize, or become Fellow of the Royal Society

or of the British Academy, or become
member of an international  scientific
organisation, has almost finished  his major

work by the age of 40 or 50. And we seem to
bring young scientists and put them here as a
junior on a very nominal salary to work
under somebody who is 60 and over, who is
senior only in age, It is not fair. | do not
subscribe to the theory that grey hair means
absence of grey matter. But sometimes it may
mean that, when such a competent young
scientist  is put under a senior man who has
not done much work but is put above him due to
seniority, piction is bound to arise and not
much creative work s likely to come out of the
laboratory.

Every time | go to the United States —this is a
special point | want to make—I go round
the universities from  Columbia to

California, from New York to San
Francisco. | visit 40 to 45 universities every
year and | meet young extremely

competent, and even brilliant young Indians
who have come with a B-A. or M.A. from the
Indian universities, who have taken a
PhD. or D.Sc. from American universities.
These young Indians have appointments with a
very good start, minimum salary of 750 dollars,
800 dollars, 1,000 or 1500 dollars and these
people are not even 45. They say that they
are ver, happy because their env'ronment is
happy, the laboratory is the latest, they have
the latest and modern equipments, the
fellow scientists and fellow workers are
very cordial to  them. These young
scientists want to come to India
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and work in our country for the benefit of our
motherland  for its progress, for its
industrialisation, for its defence ,for  perhaps,
patriotic reason;, not because science has any
geographical limitation or scientific knowledge
has any frontiers. And yet these people are not
able to come to our country, Why? A few
months ago | was in one of the American
universities. One young man wrote to one of

the national laboratories. He did not even
receive an acknowledgement of  his letter.
One man took a loan, took six months' leave,

visiting many universities but found no
encouragement and said to me "I did not have
any relatives among the Powers thai be".
Thisis a serious charge but | am going to let
it out so that people might at least think
about it. Then he ran round the country. He
came back and said: 'Now they are offering me
Hs. 400 but | am getting 9f 0 dollars and so |
am going back.' You might say in a
philosophic seme that this young man's loss
is not ours, of course, because his writings
will still be available but then the Government
is appealing to all Indian scientists abroad
to come back, butcome back to what? Even
British scientists are deserting their universities
such ancient universities as  Oxford and
Cambridge and going to America because
conditions are  much better there.
Therefore, if our Government meang
business—and 1 think it does— | want them
to look seriously into this matter, even
appointing a committee of enquiry to go
rouni the world particularly the 5 or 6
countries where most of our scientists are work-
, ing and see what prevents then from coming
home.

And lastly before I sit down, with your
permission Sir, may | make one more
point? Despite  the technological
achievements and marvellous inventions of
the Soviet Union | find that a free mind, the
development of a free society, the creation
of an open society is a pre-requisite and
primary condition for the development of
the human mind. If you think that in a
closed society you can  confine the
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scientists, dictate to them, lock them up in a
room and ask them produce a formula for
conquering the moon or the sun, you are
mistaken. So long as this country with its
democratic traditions has a free society, it can
create conditions for the betterment ' and
advancement of knowledge through our free
scientists.

People are questioning—one more minute
and | am  done—that we have no
money. This is something extraordinary

that We have no resources. | notice that
money is available for all sorts of things. For
instance | will give one small example. In

most  countries  abroad  the insurance
companies finance studies in medical
sciences. Very practical— Why?  If they

finance studies in medical science and if you
conquer, disease, postpone death and prolong
hu-,man life, so much more premia are paid
and so you get more money. Now our L.I.C.
must finance medical  research.  Then we
have the industries in the private sector. They
can certainly give some funds for industrial
research, research which will help the wheels
of industry run better, yield larger dividends
and greater profits in the years to come.

Lastly, the Government must realise that every
naya paisa they invest in the making of a
scientist or technologist or a scholar is a
tremendous long-range investment in which the

dividends may not be visible today or |
tomorrow but will be a long-range (benefit
not only to us but to the world at large. | hope

when the call comes our country will not be
found wanting. | have great pleasure in
supporting the Resolution of Shri D. C. Mal-
lilc.
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SHRI AKBAR ALl KHAN: Mr. Vice-
Chairman, Sir, we are grateful to Mr. Mallik
and Dr. Chandrasekhar because, | think, they
have given us, | mean the mover of the
Resolution has given us the opportunity to
consider some of the very importan aspects of
this very important problem, and we are really
gratefi 1 to Dr. Chandrasekhar that he has
given us really a very suggestive speech, and |
do hope the Ministry will take his speech very
seriously and act up to it.

Now, | wanted to bring just one or two
points Jfor thle-consideration of this House.
This Resolution doe; require and | expect that
the Ministry will accept it and appoint a com-
mittee. | say this because in such matters it is
always better to have a fresh approach of
experts and of parliamentarians brought to
bear or the question.

THE VICE-CHAIRMAN (SHRI M. P.
BKARGAVA) . The Minister has said that the
Reviewing Committee has been appointed.

SHRI AKBAR ALI KHAN: If that viewing
Committee will take all these points into
consideration, all these points which have
been brought forward in this discussion, |
1hink 1 will certainly wait for its report. |
shall very eagerly await the report of the
Reviewing Committee, and | would suggest
Sir, with your permission, that today's
debate should be
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sent to the Reviewing Committee so that they
may take into consideration all the
suggestions that have been made which are
worth consideration.

The point that | wanted to refer to is this.
There is no doubt that we started from scratch
and | feel that in the limited time that we have
had, we have done very well. | have got some
experience of the laboratory in Hyderabad
and | have had also the opportunity to see the
Atomic Energy Commission and to see
certain things there. | can say that every
earnest effort is being made to improve things
and in the short period that we have had, the
work that has been done cannot be considered
negligible. This does not mean that we have
not to do a lot more. My suggestion is that we
have got at present the universities which
have taken up this research work. We have
got the laboratories which have also taken up
research work. In addition to these, we have,
as you know, Sir, the departments for research
under the different Ministries. The Defence
Ministry, the Railway Ministry, they are also
dealing with research work. I would very
much like that a committee or if possible this
Reviewing Committee itself should take into
consideration how be;;t all these efforts of
these laboratories and in some of the private
industries like those of Tatas and others, can
be coordinated and the best use made of the
talent as well as the money. | would like the
Ministry to see to it, because the Technical
and Research Council has nothing to do with
these universities and the body that deals with
the universities has no direct bearing on these
laboratories. In the different Ministries the
position is still more difficult. So, | feel that
such a co-ordinating body should enquire into
the matter and see that the best use is made of
the resources available. |1 hope this will
receive the consideration of the Ministry.

The other thing that | wanted to bring to

the notice of this House is this. | have come
across that when
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[Shri Akba, Ali Khan.] more than one
university in a State works on a project, the
reply from the Education Ministry or the
University Grants Commission is that
they cannot give support to more than one
university. For instance, certain work is
being done on atomic energy in the Andhra
University as well as in the Ssmania
University. There are different branches
which are being investigated and research is
being done. The general  attitude of the
University Grants Commission is that they
«do not think the funds can be given to both
the universities, but only to one, to this
university or to the other. But | think in the
matter of science and in the matter of
research, in all such matters, these regional
considerations or considerations of this uni-
versity or that should not come in the
way. Aswas very  correctly pointed out,
even countries, even national barriers have no
place in scientific research. If you consider
that there are men who are doing  good
work, if you think that there is ample scope
for such work, | would suggest that it should
be supported without any limitation.

One more thing | would like to xefer
to. It was very correctly pointed out by Dr.
Chandrasekhar that so far as our best
boys outside India are concerned, they
are prepared to ecome home. There is no
lack of patriotism. | very much appreciate
the work done (by the Scientists' Pool.
As was pointed out by the Education
Minister, this Scientists' Pool has gone a
long way to ease the situation. At the same
time | would also point out that this is not
enough. Some of the young men who are
getting /very high salaries, are  still
prepared  to come back for one third or
even one-fourth  of that remuneration.
But if you ask a person earning, say,
Ks. 7.000 there to come here on a pay of Rs.
400, | think that will not be fair. It is not
fair so, this matter also should be
looked into.

SHRI BHUPESH GUPTA: Where are
they earning Rs. 7,000?
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SHRI AKBAR ALI KHAN; In foreign
countries, in America, in England.

THE VICE-CHAIRMAN (SHRI M. P.
BHAPGAVA): NO, not in England. That is only
in America.

SHRI BHUPESH GUPTA: | doubt.

SHRI AKBAR ALI KHAN; These research
students and research workers who come home
here, they find that they do not have the
laboratory facilities for carrying on their
work. They do not have the same facilities for
carrying on their research that they were
getting in the United Kingdom or in the United
States of America. I would, therefore,
very strongly appeal that at least let there 'he—
if not 28 or 29 laboratories—one or two
laboratories ~ which can be compared to the
best in the world. I would not want the
increase in the number of laboratories, but |
would plead, let there be at least
two or three laboratories where we can
say that the best facilities for research are
provided. Otherwise, if you call these able
young research workers and if they come
here in spite of their personal losses, and if
you do not provide them with the necessary
facilities, with the necessary research
amenities, then | think that would be a loss not
only to our country but a loss to the whole
world. | would, therefore, very much like
this matter to receive the consideration of the
Ministry.  But as you have said, the hon.
Minister has mentioned about the Reviewing
Committee that has been appointed and that is
going to submit its report, | would very
anxiously ~ and eagerLy await the report of
that committee.

st e Wi (e )
STRATAT AT, 1 gerH of i
w7z wfems & mar 2 fregw o7 &
werma w7 #7 ofr aifey far 4, =
qFAT FYT AraT WL Jay g AEAT
q1, F2iF g fer @Y7 § s
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st vy it T T F F1 GF § | ST
TFT ¥ wd G wifelk mg afr g | AT FeA ¥1 4g7 79 41 §fET suT
Ty g Wive rUee ag ¥ e referam LA il W A 9K
ifa & WANE W A ferd & | T § | g

A W FREE T q1 AT ag Foae
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qf@ | & wer 77393 v af g
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F1 e giaT §

THE VICE-CHAIRMAN (SHRI M. P.
BHARGAVA) : It is time.

dmft arr weiw - A @ | ()
w7 @ g | e fefowe e
T T g, q@ wE g fF oF T
upffans # arec o7 famar Tar
qr A< wfY famg & T & Fm §

—

""MESSAGES FROM THE LOK SABHA

Il. THE INDIAN COINAGE (AMENDMENT)
BiLL, 1964.

SECRETARY: Sir, | have to report to the
House the following messages received from
the Lok Sabha, signed by the Secretary of the
Lok Sabha:

"In accordance with the provisions of
Rule 96 of the Rules of Procedure and
Conduct of Business in Lok Sabha, | am
directed to enclose herewith a copy of the
Industrial Development Bank of India Bill,

T Wear war aqife 5 F WA Fiar 1964. as passed by Lok Sabha at its sitting
i ﬁ'ﬂfﬂ AXT B 9% ATAT ﬂ‘l‘f’g& qr | held on the 30th April, 1964".

Ao gy 72 ¥ fix Fe¢ 77 IO (n

E a1 gArT 97 ¥, 97 | 97 97
AW T oqd | EIANT ENAT AT IEHT
T F AT A foraarEm Gar e
FET CEFIGT ST A FT RN

"In accordance with the prov: sions of
Rule 96 of the Rules o: Procedure and
Conduct of Business in Lok Sabha, | am
directed to enclose herewith a copy of the
Indian Coinage (Amendment) Bill, 1964,
as passed by Lok Sabha at its sitting held
on the 30th April, 1964."

Sir, | lay the Bills on the Table of the
House

oA Zrem G § wEn, gehe
mE A TigT TE G AR T E
# wem Y w four ar fr ovgm g
¥ faar A § | A1 7@ Fey v £
fafest @wirs agfefer food waor
gt fed, a1 & of ofr T T 7
fr o wie wiEfefen ford 51
757 e daw & T goewe w7
afefes forg o fafaed o
oifed | 7o & v a4 F fE
THHT AT ONHIAT F1 M 2 Frar s
wYr anfefew foadt &7 a7 age o
fear | % avedt § fi oopdwe Wi
méfefer frasd Y fafrelt & s
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THE VICE-CHAIRMAN (SHHI M. P.
BHARGAVA) : The House stands adjourned till
11 A.m. on Monday, the 4th May, 1964.

The House then adjourned at
three minutes past five of the clock
till eleven of the clock on Monday
the 4th May, 1964.




